
 345  Matters  under

 नुकसान  है.  बल्कि.  सेलम  स्टील.  प्लॉट,

 एलाय  स्टील  प्लांट  ,  दुर्गापुर  तथा  देश

 की  दूसरी  स्टेनलेस  स्टील  बनाने  वाली

 इकाईयों  का.  भविष्य  ढुलमुल  हो.  रहा

 है  ।  मैं  चाहूंगा  कि  सरकार  निम्नलिखित

 ,  कदम  विलम्ब  उठाए |}

 1.  कस्टम  टैरिफ,  एक्ट,  1975  की

 धारा  73.  15  (2)  में  निम्नलिखित

 भ्राइटम  जोड़े  जाएं;

 स्टन लैस  स्टील  के  लंगोट  ,  उलूम/

 बुलेट,  सलेब,  समाचार,  फ्लैट्स,

 tha  यस  हेक्सागन,,  श्राकटागंज,

 टी,  संकल,  कोल्ड  रोल्ड  या  कोल्ड

 फिनिश  पा  कोल्ड  एक्सटयूडीड  हो  ताकि

 इन  पर  220  प्रतिशत  कस्टम  ड्यूटी  लगे

 जो  कि  अभी  सिफ  60.  प्रतिशत

 लगती  है  |

 2.  तअआयात  नीति.  के.  भ्रथेंडिक्स

 8,  आइटम  नं०  65  में  निम्न-

 संगल,  चैनल,  बीम,  जो इस्ट,  टी,

 THA कौर  अन्य  सेप  व  सेक्सन जो  होट

 Ves  या  कोल्ड  कोल्ड,  कोल्ड  फोभ्रेड,

 फिलि  सड  या  कोल्ड  एक्सटपूडीह  हो  ।

 3.  आयात  नीति  का  अपेंडिक्स  5  के

 ग्राम  नं  534.0  “स्टेनलेस  स्टील

 फिटिंग  को  खत्म  कर  देना  चाहिए  i

 4.  एसे  अधीक्षकों  के  खिलाफ़  सख्त

 कदम  उठाए  जाएं  तथा  जो  माल  आयात

 हो  चुका  हो,  उसे  सीज  किया  जाए  |

 मैं  चाहता  हूं  कि.  सरकार  उपरोक्त

 तथ्यों  पर  गंभीरता  से  विचार  करे  तथा

 भ्र विलम्ब  ठोस  कदम  उठाए,  जिससे.  राष्ट्र

 को  हो  रहे  नुक्सान से  बचाया  जा  सके  ॥

 (ii)  NEED  FOR  PROPER  MAINTENANCE  OF

 TEMPLE  AND  OTHERS  HISTORICAL

 MONUMENTS  ।  RAJASTHAN.

 CHAITRA  2,  1904  (SAKA)  Rule  377  346

 SHRI  BHEEKHABHAI  (Banswara):
 There  are  several  temples  and_  historical
 monuments  in  Rajasthan—Chittorgarh
 fort,  Bharatpur  fort,  Ranthambric  Fort
 and  many  others—which  are  not  at  all

 being  maintained  properly.  Their  walls  are
 falling.  Even  the  Sujan-Ganga  canal  of

 Bharatpur  has  not  been  cleaned  of  wild
 grass.  All  these  monuments  need  proper
 maintenance.

 Similarly,  temples  of  great  renown  in
 Rajasthan  are  also  not  being  cared  at  all.
 In  this  connection,  the  following  temples,
 to  name  a  few,  need  immediate  attention.

 ।  The  Deo  Somnath  temple,  Dungar-
 pur.

 2.  The  Baneshwar

 junction  of

 Durgapur.

 temple  on  the
 Mahi  and  Som  rivers  in

 3.  The  remains  of  Authura  temples
 in  Banswara.

 4.  The  famous  Kali  temple  of  Chit-

 torgarh,  etc.  etc.

 In  fact,  maintenance  of  these  monu-
 ments  need  a  stupendous  task.  The  pre-
 sent  administrative  machinery  is  not  suf-
 ficient  to  cope  with  this  work.  Even
 the  existing  legislation  in  this  regard  is
 not  sufficient  and  effective.

 J,  therefore,  demand  that  this  matter
 may  be  examined  in  details  and  the  Min-
 ister  of  Education  should  make  a  state-
 ment.

 (iii)  NEED  FOR  GEARING  9e  ot  RURAL
 ELECTRIFICATION  PROGRAMME  IN
 HIMACHAL  PRADESH

 PROF.  NARAIN  CHAND  PARA-
 SHAR  (Hamirpur):  Sir,  the  process  of
 rural  electrification  in  Himachal  Pradesh
 in  general  and  in  Hamirpur,  Una,  Bilas-
 pur  and  Kangra  districts  in  particular,  has
 suffered  a  serious  set-back.  Since  the
 Schemes  sanctioned  by  Rural  Electrifica-
 tion  Corporation  for  the  State  of  Hima-
 chal  Pradesh  have  recently  been  closed
 and  the  targets  fixed  earlier  have  not  been
 achieved,  on  account  of  escalation  in  cost
 of  outputs  including  wages  for  electrifi-
 cation,  so  many  villages  targeted  for
 electrification  under  these  schemes  have


